
Dl!CBMBB& 5. '9" 

(b) Show cauae Dotieee ..... beea laDed 
to the concemecl campan_ b~ tbe Tobacco 
Board. for violatjoa of Tobacco Leaf 
Purcha. Voucber Reaulatioal. 

Renewal of !"eIi'tratloD b.1 been .ranted 
ODJy to those companies aD whose behalf the 
kok. have undertaken to recover the dues. 

The concemed banks have 81.0 beeD 
requested by tbe Board not to permit any 
.. Ie or disposal b, the finps wbo are owinB 
duea to powers. without prior approya) from 
lb. Board. 

SdaeBle 'FIMDee4 b, NABARD Ia AM .... 
Md NJeobar 1_""" 

.487. SHRI MANORANJAN BHAKTA: 
VlUI tbe Minister of FINANCB be pleaMd 
to atate : 

(a) tbe number of schemes refinanced 
b~ tbe National Bank for A8I'iculture and 
Rural Development (NABARD) in the Union 
Tenitory of Andaman and Nicobar Islanda 
dariDl the la.t three ~ean and their detail. i 

(b) wbether .n~ team of NABAllD e"er 
... ited tIleH JalaDdl ; and 

Cc) jf 10, the outcome thereof ., 

THE MINISTER. OF STATB IN THB 
MINISTR.Y OF FIN A NCB (SHRI 
JANARDHANA POOJARY): (8) The 
Dumber of scbemes aloDI with tbe amount of 
refinance committed durin. tbe last three 
~ra b, tbe National BaDk for Aariculture 
aDd Rural Development (NABARD) in tbe 
ADdaman and Nicobar iaJanda. jndicated 
below :-

Year 
(July-JUDe) 

1'84-85 

1985-86 

1986-89 

No. of Ichemea 
.aoctioned 

11 
1 

3 
(Upto 3O.11M) 

Amount of 
refinance 
committed. 

(lb. in luba) 

NABARD bas furtber reported that 
durin. tbe years 1984-85 aDd 1985-16. R •• 12 
lakhs and R.I. 21 lakbs res~clivel)' were 
disbuned by NABARD to various banta .. 
retiDauce. in ADdamaD and Nieobar 111.DeIL -_ 

(b) and (c) NABARD hal reported tbat 
it bad deputed two tea ms to visit ADdamall 
and Nicobar I.Janda durinl -tbe 18st lour 
y •• r. in order to enable tbe 81enciea cxm-
cern cd to formulate bankable scbemes in tbe 
field of fisberies. plantation BDd borticulture • 
NABARD has in tbi. coooectioD further 
reported that after these visits It bad 
sanctioned 3 scbemel in fisheries aDd g 
scbemes in plantation horticulture aeccor 
iDYolviol NABARD refiD80ce commitmeut 
of RI. 24 lakb. al dRs. 57 lakbs respectively. 

OperatloD of SeeesslODlsts Forea frOID 
B.Dl18desb 

4923. DR. SUDHIR ROY: WDI tile 
Minister of EXTERNAL AFFAIRS be 
pleased to state : 

<al Whether Goverameot of India bave 
brought it to the notico of the Government 
.f Baogladesh that lome secessionist force. 
teeD to disintegrate Iodia are operatiaa 
'rom Banaladeab ; aDd 

(b) the stand taken b)' Baolladeab 
felardiol tbis charle ? 

THE MINISTER OF EXTERNAL 
AFFAIR.S (SURI NARAYAN DATT 
TIWARI): <a> Yes. Sir. Government have 
brouaht to tbe notice of the Governmcnt 
of Bangladesh that some Indian iDBurlcnt 
Il'0up. are operatinl from tbe territol'1 of 
Banlladclh aDd bave requested tbe Govern-
ment of Bao&ladesb to prevent aucb 
operation •• 

(b) The Government of Bangladesh 
have denied that Indian iOSUlleots are 
receivinl facilities for opera tin. from 
BaDlladelh territory. 

....... oat _ ... ,_ New.,. .... ~ 

4924. DR. B. L.. SHAILBSH: Will 
the MiDister of EXTBRNAL AFFAIRS ... 

",,4 to at.to ; 




